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Eatern Railway for the lust 7 years against
regular vacancies, but havenot been regu-
larised So far;

(b) whether Government are aware of
that these labourers have put in more than
10 years Service as casual labourers prior
to their appointment as Substitutes; and

(c) when the Adminstration propose
to put them as permanent Gangman?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) to (c).
The information is being collected and
will be laid on the Table of the Sahba.

Handling Rate for Hammals working
at Goods Shed, Puri Station.
(South Eastern Railway)

2200, SHRI CHINTAMANI PANI-
GRAHI : will the Minister of RAILWAYS
be pleased to state :

(a) whether the Hemmals working at
Goods Shed at Puri Station on the South-
Eastern Railway argetting handling rate at
6 paise per quintal, that is Rs. 25.00 for
400 quintals;

(b) whether Government propose to
increase this handling rate immediately;

(c) the name of the contractor en-
trusted with this work at Puri Station; and

(d) the reasons for the continuation
of the “handling contract system’ of 1857
of the Railways Act at Puri even now?

THE  MINISTER OF RAILWAYS
(SHRI HANUMANTHALYA) : (a) Yes.

(b) No.
(¢) The Station Master Puri.

(d) The reference to “Handling Cor-
tract  System of 1857 ot the Railway Act”
is pot uanderstood, This system of hand-
ling contracts is gencrally in  vogue on
the Indian Railways.

JUNE 15, 1971
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Lack of Resting Accommodation for
licensed porters in stations in
Khurda Division of South
Eastern Railway

2201, SHR1 CHINTAMANI PANI-
GRAHI : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government are aware of
the lack of resting accommodation for
the licensed rorters in all the stations in
Khurda Division of the South Eastern
Railway; and

(b) if so, whether Government are
considering to provide them with suitable
resting accommodation ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANIHAIYA) : (a)
Licensed Porters on the Khurda Division
have been permitted to make use of the
facilities at 111 Class waiting Halls provi-

ded at the stations where they are licensed
to work.

(b) Does not arise.
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